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Mr. Speaker: Will he ·please sit 
down? 

Now papers to be laid on the Table. 

lU8 brs. 

PAPERS LAID ON THE TABLE 
WHITE PAPER No. XIII BE: CHINA 

The Minister of E][temai Mairs 
(Shrt M. C. Charla): I beg to lay 'on 
the Table a copy of White Paper No. 
XIII containing Notes, Memoranda 
and Letters exdhanged between the 
Governments of India and China dur-
ing February, 1966 to February, 1967. 
[Placed in the Libra"" Bee No. LT-
188/67]. 

CINEMATOGRAPH AMENDMENT RuLES 8< 
PRESS COUNCIL AMENDMENT RuLr.S 

The Deputy MiDister in the MiDis-
try of Information and Broailcastln&' 
(Sbrlmatl NanclDl SatPathy): On be-
half of Shri K. K. Shah, I beg to lay 
on the Table:-

(1) A copy each of the following 
Notification under sub-section 
(3) of section 8 of the Cinema-

tograph Act, 1952-

(i) The Cinematograph (Censor-
ship) Amendment Rules, 1967, 
published in the Notification 
No. G.S.R. 279 in Gazette of 
India dated the 4th March, 
1967. 

(ll) The Cinematograph (Censor-
ship) Second Amendment 
Rules, 1967, published in 
Notification No. G.S.R. 405 in 
Gazette of India dated the 
25th March, 1967. [Placed in 
LibreTtI, See No. LT-189/67]. 

(2) A copy of the Press Council 
(Third Amendment) Rules, 
1966, published in Notification 
No. G.S.R. 1974 in Gazette of 
India dated the 24th December, 
1966, under sub-section (3) 01 
section 22 of the Preis Counell 
Act, 1965. [Placed in the 
Ulwa11l. See No. LT-190/67]. 

12.39 hrII. 

PRESIDENT'S ASSENT TO BILLS 

Secretary: Sir, I lay on the Table 
following eight Bills passed by the 
House of the Parliament during the 
current Session and assented to by the 
President since a report was last made 
to the House on the 18th March, 
1967:-

(1) The Appropriation Bill. 11167. 

(2) The Appropriation (Vote on 
Account) Bill, 1967. 

(3) The Appropriation (Railways) 
Bill, 1967. 

(4) The Appropriation (Railway.) 
Vote on Account Bill, 1967. 

(5) The Goa, Daman and Diu Ap-
propriation Bill, 1967. 

(6) The Goa, Daman and Diu Ap-
priation (Vote on Account) Bill, 
1967. 

(7) The Rajasthan Appropriation 
Bill, 1967. 

(8) The Rajasthan Appropriation 
(Vote on Account) Bill, 1967. 
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